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Minor siblings get
separated from family

Nishu alias Kajal Kumar (L) and Sonam Kumard

STAFF REPORTER

GUWAHATL Nov 25: Police
hirve rescied twe missing chil-
dren who got separated from
their parents sumewhere near
Maligeon area. Aged about four
and seven years, the miner
siblings have beon identified as
Somum Komari (4) and Nishu
alias Kajal Kumari (7),

The nomes of their parents
are Jalal Prasad snd Munni
D,

Since the kads' address is not
lenworwn, Srvehubaya, at the mstance
o the Chiled Welfare Conmmitter,
Kamrugp (Metro) has released
their photographs to belp reu-
nite themn with their fumily:

According Lo Snehalaya, al
though the family originally
huails. from IiLhn: Lin\-)' are poes-

on the identity or address of
the parents can contmet Auxi-
i Srehakays u SETEIGTIL.
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AJP announces 10-day prog to NE youth conclave
revive anti-CAA movement

GUWARATI, Nov 25 The
Assam Jativa Parishad (3] on
Thursday announced s 10-day
Sratewide programme to re-
vive the anti-Citizenship
(Amendment) Act protest,
whirh had been marked by vi-
olence two years agao.

AJP president Lurinjyoti
Gogoi appealed 1o the people
Lo o the puroest in barge num-
bers tn commemorate two-
wiears of the protest, which had
seen five avilians losing their
livies in police firing.

“The relevance of the ann-
CAA

anti-people decisions, said
Gogoi, who was at the fore-
fromt of the anti-CAA prigest
in December 2019 as general
secretary of the All Assam
Students” Union (AASU).
Wheen pointed out that BJP
‘"had won & decisive mandate in
Assamin the Lok Sabhi and the
March-Agril state polls, the AJP
lescder sad, = The Congress ha
wom the election in Assam after
eracting the [MDT Act, which
wasanti-Assameseand the peo-
e had protested aginst it"”
“Theldayprotesthy AJP il
with

The AASU and Krishak
Mukti Sangram Samiti
(KMES), martfits that were at
the forefront of the anti-CAA
protest in 2014, Raijor Dal and
the AJF, the two political nat-
fits formed by leaders of the
protests, are now hodding dis-
cussions within their organi-
sations and with other groups
b intensify the sgitation.

The eontentions CAA secks
to provide Indian citizenship tn
Hindus, Jains, Christians,
Sikhs, Buddhists and Parsis
ent(‘nna India on or before

after the successful farmers’
protests, which showed that a
democratic agitstion can bring
positive results. We believe
that the anti-CAA

of Mar-

tyrs Day on December 10 at
Chluygaun, followed by ‘Black
Dy’ meruss Assarm the pext day
The Centre's decision ) re-

should restart in the State,”
Gogoi tokd reporters here,
Tremocratic movements
have an important role to play
ina democricy and can reverse

peal three izl Burm
laws follerwing the aver a year-
lomgg agitation by farmers has
given a fresh impetus 1o sev-
eral outfits in Assaim to revive
the anti-CAA stir.

ber 31, 2014 from

Bang!ndx:&h, Pakistan and Af-

hanistan after five years of
residence here,

The anti-CAA stir began s

2 mEEs proest lndh) atudents

and youth L in

the then Lok Sabha ended as it
cotild pnt be tabled and passed
in Rajya Sabha.

to begin today

GUWAHATI, Nov 25: The
three-day-long North East
Youth Conclave 2021 will get
under way at the Srimanta
Carrslonrakers Kabak

When the bill of the
CAA was passed in Lok Sabha
an December 9, 2019, Assam
had witnessed one of the most
vident protests in its history
which saw three rail stations,
st office, bank, bus terminus,
ahops, dorens of vehicles and
many ok hier pahlic and privite
properties being set ablaze or
totally demaged.

Adter the Itaml Wnpm.n-u
the Citi:

here tomorrow.

The event is orginised by
Yuva Avam, Bhamtiya
Shikshan Mandal, Uttar
Assam Prant.

Chief Minister Himanta
Biswa Sarma has consented
Lo grace the innugural
function &= the chied guest,
the organizers stated ina
press release,

The conclave will e

Bl om Lle.:ember 11, the m:e
bl erupted in uncontrolled pro-
lests, in which agitators boght
eched baathes with thee police: and
atfministration in almosr every
megpor ity and the statie.

topics such as ‘rode
|( yiaith in nation building’,
‘mational secyurity and borders
of Noeth Esst’, “integrating
and glorifying North East India
mmu;h Sanskrit’, \lwwnq

trinsition in NE India’, ‘Tndian
liternture through the ages’
“Indian healthcare system in
neeo-normal condition’, and
*democracy and the role of

m

Severl dignitarie:
expected toattend the
conclave, which will conclude
on November 28,
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Int’l Day for Elimination of Violence
Agamst Women observed

ANN SERVICE

AZARA, Nov 25: The wom-
en'shranch of NF Railway Em-
ployees” Union (NFREL) ob-
served the International Day
for Elimination of Violence
Agzatinst Wornen today in front
of the NF Railway Headsquar-
ters, Maligaon,

DO the oocision, & meeting
o viokaice against wonen was
held with branch president
Sabeta Thakuria in the chair. Ad-
dressing the meeting, Munin-

dhra Szt andd Prawita. Mazum-
dhar, general secretary and or-
EIsing secretary respective-
ly of NFREU central commit-
tee highlighted the significance
of the day and termed those
whn commit erimes phy sacally
and

Eaclier. branch secretary

PUBLIC NOTICE

The National Human Rights Commission has decided to hold a public hearing
on grievances of ihe general public regarding alleged violations of human rights
in the States of Assam, Arunachal Pradesh, Nagaland, Manipur and Sikkim
from 16th to 17th December, 2021 at Guwahati. Those persons who have a
complaint ot alleged violations of human rights by a public servant or of
negligence by a public %want in prevention of such violation may send their

New Delhi - 110023

venue of public hearing,
darausnyog/ 01 T3

= to the Commi by F f peed Post at the following
address or through email at jrlawnhre@nic.in.
Registrar,
National Human Rights Commission,
Manav Adhikar Bhawan, Block C,
GPO Complex, INA,

Complaints can be submitted using NHRC portal (hrenet.nic.in) directly or
through the nearest Common Service Cantra
The complainants must invariably mention their mobile numbers/e-mail id ete.
in the complaint for facilitating communication with them,
Last Date for receipt of Complaints in NHRC : 27.11.2021

‘Such complaints as are deemed fit for enquiry shall be taken up at the open
public hearings. The parties shall be informed in due course about the date and

The wornen's branch of NFREL

Intermational Day

for Elirmiriation of Viclence Agains! Women al Maligaon.

Mitali Das delivered the wel-
come address.

Meanwhile, Noyan Kr Har-
man, president, publicity wing
of NFREU infoemesd that the
day was also ohserved under
the aegis of five divisional
and 55 branch

o s in front of differ-
ent rilway offices.
Sensitizsation pros

gramme by AIIMS Guwa-
hati: The Departiment of

Heroin seized,

2 arrested
STAFF REPORTER

GUWAHATT, Now 25: Dur-
ing n search operation, police
recovered 150 grams of hero-
im Fream o beas coming from Ma-
nipur, at the [SET here today,

The ilbicit drugs were found
in @ chamber inside the bus,
Police arvested the driver and
the handyman of the bius Md
Rekib and Md Bungo respec-
tively in this connection, Both
oif them bl from Thoubial dis-
trict in Manipur.

APYC president

CITY CORRESPONDENT

GUWAHATIL Now 25: Indi-
an Youth Congress president
Srimivas BY on Thursday ap-
pointed Angkita Dutta as pres-
ident of the Assom Pradesh
Youth Congress,

National Institute of Eb

@ms I

mmm'u s Con

[4) Jorteat, [5] Sackuar. [f] Kokeahar (7] Demogart: & ] Mays Sxcy Cants.

ay,
Tectnology, Gavl of inda)
T3 2rd Fioor Amsam Financal Camoration (AFC) Buiding, Patantarar. Guwarat- TH1008
Wictyits  nElpa: it gor in'quaahaty

Code
L 12345678 | 0 Laved i 1T, with s Reatumes such e 10+ 2o T Cartifcsin |1 yume) atr class 10
Pytoon Intemet of Thngs {ioT)
[E] 1234567 & Lyl i T with wafeor s och o o 170 Lol ¢ Govamesent mssgrazed
* st Desigrang Pymion, istemal of Things (6T), (e PTG angimering dploma sar 10431
Emctyas Satjoch e pmaIgeg cononges mich 38 Gt
Ful Snacn Wy
[N e R T— A ——
singg Python
L3 134567 0 L M {Cormpuster Harware 8 Masrtonionces:  yuar Wi -1+ 2 e AT
[ 13 & Lowal i DI Computer Haream & Mamwasoo) et CHM 0 bl uaficaion
£701 12345673 | COC (Couevaon Computer Conceptsl Ths coune s rvogniznd T-3montty
oy Py States of Incia for Gowt (5] b hoBar
5162 | 12345678 | Corthoms in Compuler Asplation A0H M | Wi Pass
S1C3 V2345678 | Corffesin Course is Dita Entry an Offca fedomation 1)k 1342 am st 1T] Cortficats (Cne
Jemcrin haxjanis o 10
B4 1347 A TTES BAC, BoiSubad ) 00k monte | UG Gracates
STC5 12345675 b 0! 102 ing s o B Corrnee
JADCANT] with Saet Pt | NS-Cfice, Tl Fhokoahog, Himonts
Corakiraw, Pagemaker

o -
w i 2 COMING UF $O0KIT
¢ oF Gy LovEER I!L\'Nl'ul‘l 1N ARTIFICIAL INTELLIGENCE (A1) CODING & mms
Ea % {1 year du
e 8130012 8,

Community & Family Medi-
i All India Institute of
cal Sciences (ALIMS)
ahati organised a national
online sensitisation pro-
gramme to mark ohservince
of International Day for Elim-
i of Violence Against
tid  press release,
mpowerment booklet
containing vital information on
vinlence against women and
Irigghlighting the lows and pro-

cedures involved in secking re-
dressal, wis released on the
casion in the presence of Dy
tanali B I Diresctor,
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AIIMS Bhubaneswar and in
charge, AIIMS Guwihati and
Dir Sy K R
Coenmunity Medicine, AIIMS
Dedhi and president, Indian
Public Health Assoczation.

A panel discussion on cone
isstes wats held with participa-
tiont of the: Assam State Com-
massion for Women; North East
Network Meghalaya; Child in
Need Institute, Assanm; Human
Rights Law Network, Assam:
Vasavya Mahila Mandali, And-
hra Pradesh and NIMHANS
Bengahuru.

A presentation on the ‘Ths-
hin* women safety molile ap-
plication wiss made by the po-
lice department of Andhra
Pradesh,

Differently-abled
refinery employee
deprived of promotion

MANASH PRATIM DUTTA

GUWAHATIL, Nov 25: At a
time when the Union Govern-
ment has been putting empha-
sin on ensure the rights of di
lerently-ahled persans, Indian
0l Corporation Limited (Bon-
snigeon Refinery) bas allegediy
deprived one of its differently-
abled employees of promotion.

According to the employee
Prativa Lahkar, who is current-
ly working at the Guwn
oo of Bongaigaon IMnery.lsu
senior clerk, although she was
promuted as Employoe Rela-

Lahkar as 4 disabiled employee
under the RPwl) Act 2016 are
ot diluted and, further, to en-
sure that her services can e
optimally atilized at a place
where she can continue with
her family support, it is direct-
e that ll the orders issued by
the IOCL in respect of Smti
Lalikar be reviewed and she is
retamed at her current plyce of
persting, " saiel the Court of Com
m iy for Persins with Dis-
abilities, Assam, in its ordes
The arder abso read, "IOCL s
also directed to withdrw the or-
der of mnﬂfh!'hm of promotion

tions (fficer of Guwalati Refin
ery in 2009, she was not in o
position to jan in the post due
to her digability and hence e
quested the author -
comed 1o relain her in the
sarme office with the promotion,

by Sei-
Fioms 2 {5 that instructs that the
appeopriate Government shall
take pecisary sleps Lo ensure
resisomable sccommadation for
persons with disabilities" and pro-
ke thae petitnner by cristing a

, Professor of

omprising
struciure, Power intake, Mﬂn?\n—l.m)“!mm
Surge Shaft, Pressure Shaft, Surtace Power House, Tadl Pool,
e w0t busddings for Karti Langpi Middset|
Pryro Power Praject (14 MW). Assam india

Bt wtar date 0912031 o 1700 Hrs IST
Bad end date - 1300 His 13T on 10.02.2022
Bt opening date 1300 Hre IST on 11 63 2077
Firthet deisis will be made svasdsble in the website
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D8I BANK LIMITED

OFFICE PREMISES REQUIRED IN
SDCMILE, GUWAHATI ASSAM
Distict | Genire | Preferred Carpet Location
| Area (s}
Kamrip | Urban 1500 . 2940 Six Mile, Buwah,
|

Bank dasires in acquie office premeses on iong kease at above mentonad
Incation peeferably cn Geound ¢ First Floor and located on ta man road having
good frontage. interested partes cwning suitable piemises may apgly o
Regional Head, Horth Exat-l, 1081 Bank Ltd, 1031 Building, G B Read, §*
Floar, Guwahatl- THOUS withe 1) days [axchudng the date of adveriisemen|
Proposals rucaived by 6:00 pm, an 08172071 wil only be accopled
Performa and ofher detads can be downioaded fiom our wirbsite

In andes Holices Tenderor

Kolkats 5 /- Chinf General Manager
Dade : M.11.201 Fatkria

Bodoland University
Kokrajhar BTC (Assam)
Date: 25.11.3021

Appiications sfe wiad fiom the sultable Indian Nationais &

Eligitle candidates for the post of Registrar

® Plepse visit Univarsity websile
| ac.n for eligiility crileria. pay scae,
gulerni instruction, application jorm & other details.

- with & demand draft
of Fis. 1000.00 (8. 500,00 for ST/SC) drawn in lavour of the
Ragestrar, Bodoland Univarsity, i the lorm of rationslize Bank
Damand Dralt, payable st S8, Norh Kokrajiar Branch [Code-
7379). Kokrajhar much reach the office of the Registrar,
Bodoland University, Kokrajhar P.O- Fangaliknata, Dist-
Kokrajhar BTR (Assam)- PB3370 by Registered Speed Post
or Couner on of before 13th December, 2021 upto 3.00 PM.

B4/~ Registrar (e}

m.l

PUBLIC
(Uedt rrgutn 8 ol e nm wn Iollmpltp Bawd of lnsta)
p ulations, 3418)

run THE ATTENTION nr n EC mmns or
RS, H, AGRO PRODUCTS LIMITED

But Lahkar alleged that her  supermumerary postat IwrpL\n.- i
request wirs tumed down and  of posting if necessary T | Compimate Weslity camber | Turied nilly | OB TSARRTIPCETENE |
It priperiotion withdeawn, Chal- As allegid by Pratren Labkar, iemahcslon suma) af L
lenging the decision, she the au\lumy cvmcermed did not Asiren ol the reg e and princmal TH Wi, Jorabil
mwved the C i for  folkow th ol thwe Cort of % jwites [ pay] i samparila Bebler m‘l el
Persons with Disatilities for his. - Comamissioner and did not take
interventinn in the matter. any step regarding hee promoton. | 157 getmated date ol sisssrs o1 imaiveeey | 1206 368

Accordingly, the Court of  Lahkar agin movedd the Commis- sk,

Commissioner fior Persons with
Disabilivies, Assam heard the
miatter and instructed the 10CL
to withedraw the cancellation of

siomex for Persons with Disabii-
thes i Otober 220, But o hear-
ing el Twer secomd peticion hus tk-
we till dace, she alleged.
1ed, Comumiasi

mote the petitioner by cresting
a supernumerary post at her
place of posting, if necessary.
"In weder to ensure that the
safeguards available to Smti

dhiici

rnba Mohan Gt il
e . SRR ot

Imiatvney pratessiunal actig 31 mineim

L -m-lmummmlnum III’ I-'-Nl'!ﬂ’ Ml
protusdanal, "
I. Ol.

7 fior Persons with D

Diebeswar By nlm.ndlhl. hﬂnnu

‘onsa s 31, Rajdeey Camps, FAl

W[ Addinss and a-mall te B uned fer
Moa, Kamarpars, Gewatat, Camng
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month. A senior I0CL official said
they woadd look into the mattes

SBI training centre
celebrates golden jubilee

GUWAHATT, Nov 25 State

Bk of India celebrated the gokd-

ing & Develogment (SBILD) on
its premises ot Rukmininagr
here on Wedneaday, sid o press
refease jnsued bodip

In bis addross, RS Ramesh,
Chaef Genernl Manager, SHI NE
Circle, elatworated on thi impor-
tance and need for the trainmg
system for grooming and up-
skilling the employess.

Ramesh unveiled the oom-
memorative plaque on the gold-
en jubilee of SBILD Guwahati

which was initually established
at Panbazar in 1971 Then it
shiftied to Ulubari asd finally w0
its present and permanent
premises at Rukmininagsr
On the sceasin the proba-
heers of 2020 batch
arful eultural

wvenl.
The programme wis attend.
i among others, by Suranjana

Dutts, GM INW. mlcim
Thanghos, GM-(NW-IT); LM
Mishra, DGM & CDO .m-n;,
with retired AGMs, faculty
members, other SEI officials and
4 peohatinners of 2020 batch.
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